
THE GAUHATI HIGH COURT AT GUWAHATI
(Ihe High Court of Assam : Nagaland : Mizoram and Arunachal Pradesh)

raoTtFtclrIoil

No.HC.XI-09/2016/359/ Rc. Dated, Guwahati, the 27th october, 2016.

LIST OF HOLIDAYS DURING THE YEAR 2017 IN RESPECT OF THE SUB-ORDINATE
COURTS OF THE STATE OF ARUNACHAL PRADESH

In exercise of the power vested under section 15 of the Act XII of 1887 (Ihe Bengal,
Agra and Assam Civil Court, Act) the Gauhati High Court is pleased to declare the following
days to be observed as closed holiday during the year 20L7 for the Sub-Ordinate Courts of
the State of Arunachal Pradesh, Sub-ordinate to the Gauhati High Court.

New Yarb Day In January & Zn
January

Sunday &
Monday

2 days

Si-Donyi il lanuary Friday 1 day
Magh Bihu/Makar
9nkranti/Pongal

1? to 1{ )anuary Friday to
Monday

4 days

Republic Day 2d January Thurday 1 day
Bori Boot f February Monday 1 day
Arunachal Pradesh
Statehood Day

2dh February Monday I day

Maha Shivratri 24 February Friday 1 day
Holi lJh March Monday I day
Bohag Bihu/ Good
Fnda y/Va i s h a k h a d i/ Sa n g k e n
/Longte

lih Aprit to ld
April

Thur ay to
Sunday

4 days

Buddln Purnima ldh May - Wdn*day 1 day
Id-Ul-Fitre 2dh June Monday 1 day
SUMMER VACATION
Ircludinq Dree ftstival

ld Juty to tf luly Monday to
Saturday

13 days

Indepndence Day/
Janmasbmi

If August Tueday 1 day

Id-uz-Zuha (Bakri Id) Zil September Monday 1 day
IONG PU'A VACATION
(i ncluding Du rga Puja -2 lh
September to 3d
Septemfu4 Muharram- l't
Mober & @ndhi Jayanti-
V octote4

27h Septemfur to
do octofur

Wdnesday to
Sunday

12 days

Kali Puja/Diwali - ) lf octotur & lq'Mofur
- Wdneday &

Thurday
2 days
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Guru Nanakb Birth Day 4 Novemfur Saturday 1 day

Indigenous Faith Day l't Dxemfur Friday 1 day

Chrilmas Holidays 2{ Deemfur to
3lq Dsember

- 'i Sunday to
Sunday

I days

N.B,

(1) In addition to aforesaid holidays all Courts shall remain closed on such days as are
observed as local holiday in Executive Offices and also on days which are observed
as Public holidays U/S 25 of the Negotiable Instrument Act, 1881 (rcry of 1881) and
also the Courts shall remain clo-d on such days declared as holiday by the State
Govt. of Arunachal Pradesh.

(2) If any of the holidays for festivals notified above does not fall on the day notified,
necessary modification changing the date will be issued in due time.

(3) All Civil Courts will remain closed on 2nd and 4th Saturdays of each month. The
Courts will function on other Saturdays of the month from 10 a.m. to 4.30 p.m.

(4) The Sub-ordinate Civil Courts will enjoy either the holidays declared by the High
Court or the holidays declared by the State Govt. of Arunachal pradesh on the same
occasion falling on two different dates.

OLIDA
s1.
No,

Holiday Date Day No. of holidays

1 Sarok Wednesday 1 day (For the Courts of
Bomdila & Tawang)

z Reh 1't February Wednesday I day (For CIM Court, Roing)
3 Donggin 2"d February Thursday 1 day (For Pasighat Addl. Dist

Judge Court and CIM Court,
Aalo)

4 Tam Ladu 15h February Wed nesday 1 day ( For the Court of Dist.
Judge, Tezu)

5 Oriah 16th February Thursday
Khonsa)
1 day (For the Court of JMFC,

6 Nyokum 26th February Sunday 1 day (For Yupia Courts and
CIM Court of

7 Uuying 7h March Tuesday
Pas hat and Yi kio
1 day (For the Courts of

8 Janglam
Pumklam

14th March Tueday 1 day (For the Courts of Tezu
and Khonsa

9 Mopin April Wednesday 1 day (For the Courts of Basar
and Aalo

10. Pongtu 11 April Tuesday

11. Moh-Mol 25h April Tuesday 1 day (For Tezu & Khonsa
Courts

72. Solung l't September Friday
Yi kio Courts
1 day (For Pasighat, Roing and
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| 1 1tn January

)

1 day ( For the Courts of Tezu
and Tlrap)



13. Pharm-Kho-
Sowai

10th September Sunday 1 day (For the Court of Tezu)

t4. Keh-Me-Ha 24h September Sunday 1 day (For the Crurt of
Bomdala)

15. Cholo-Loku 24h November Saturday 1 day (For the Courts of Tezu
& Khonsa)

16. Podi Barbi 5h December Tuesday 1 day (For the Courts of Aalo
and Ba-r)

t7. Khishaba Date to be notified by
the concerned DC

1 day (For the Court of
Bomdila)

18. Nyetshidow Date to be notified by
the concerned DC

I day (For the Court of
Bomdila)

19. Loisar Date to be notified by
the concerned DC

1 day (For the Courts of
Bomdila and Tawanq)

By Order etc.

* zt. Lo. tc
REGISTRAR (JUDICIAL)
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